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Petition(s) for Special Leave to Appeal (Civil) No(s).35785/2012

SMT. PUSPI TA SAHCO Petitioner(s)
VERSUS
SR. BRANCH MANAGER, ORI ENTAL | NS. CO LTD. Respondent ( s)

(Wth office report )

Date: 28/02/2013 This Petition was called on for hearing today.

For Petitioner(s)
Ms Di vya Shuka, Adv.
M. Vineet Bhagat, Adv.

For Respondent (s)
M Dhiraj, Adv.
M. MK. Dua, Adv.
M  Piyush Mathur, Adv.
M. Satyendra Kumar , Adv

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Four weeks’ tinme is granted to the respondents for filing counter

affidavit.
Li st again on 9.4.2013.
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